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PREFACE

The Annual Accounts of the National Human Rights Commission for the year
2024-2025 have been prepared in the format prescribed in the National Human Rights
Commission (Annual Statements & Accounts) Rules, 1996 & NHRC (Annual Statements
of Accounts) Amendment Rules, 2009.

The accounts have been duly audited by the Director General of Audit, (Central
Expenditure), New Delhi on behalf of the Comptroller & Auditor General of India,
whose report on the account is appended.

The Report is forwarded to the Central Government in pursuance of Sub-section
(4) of Section 34 of the Protection of Human Rights Act, 1993 read with Sub rule (2)
of Rule 3 of the National Human Rights Commission (Annual Statement of Accounts)

Rules, 1996.
New Delhi (BHARAT LAL)
Date : 10/11/2025 Secretary General

National Human Rights Commission
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1. orae uREutwat
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. faazor Y eIl | =eidr | IR N af @
. qeradl | <IRME g
1| Ja9 (eremeT IR ) 9,797,527 | 1,472,900 | 1,405,779 - 67,121 9,864,648
2. | da9 IRIBIRT g werge | 372,628,405 | 30,621,200 | 34,647,433 - | (4,026,233) | 368,602,172
3. | Aol - - - - - -
4, e @ o1yl 48,506,015 | 3915272 | 5,036,452 -| (1121,180) | 47,384,835

@ forg srerrft
5. | e I 8,142,331 - 16,210 -1 (16210) 8,126,121
6. | ERe] AT 7616929 | 715,801 244,637 - 471,164 8,088,093
7. | ged amn Rawd 4229038 | 111,279 263,894 -| (152,615 4,076,423
8. | R Iob 4123570 | 4353750 | 3,694,938 - 658,812 4,782,382
9. | fra w 11,887,420 68,801 500,341 -|  (431,540) | 11,455,880
10. | 2% T G T R 15,024,276 - - - | 15,004,276

SN
1. | AFAR /e TR 7,027,453 14,540 70,309 -|  (55769) 6,971,684
12. | 21T vd DRy 1,400,669 | 178,844 122,778 - 56,066 1,456,735
13. | FAER 95/ afent 1,270,688 26,872 160,102 - (133,230) 1,137,458
14. | fremo 223,971 - - - - 223,971
15. | J9R JER 1208692 | 113,028 230,649 - (117621 1,091,071
16. | ST Td o 945,067 16,503 33,175 171,268 | (16,672) 1,099,663
17. | o s 3,583,044 - 593,680 - (593,680) 2,989,364
18. | RifesT 408,422 - 8,760 - (8,760) 399,662
19. | gepTarg 3,573,388 - 435 467 -|  (435467) 3,137,921
20. | praterT ey 63,104,177 | 3,082,065 | 3,289,085 -|  (207,020) | 62,897,157
21, | STHTST & Hae| IR g 385,700 - - - - 385,700
2. | STt U4 fegd MR 17,001,072 | 917,822 355,171 - 562,651 | 17,653,723
23. | qqv FREAT Ud RG—X@ra| 6,645,724 48,861 - - 48,861 6,593,128
24. | e TRET U E—IET 702,872 - 34,151 -l (34,151) 668,721
35, | T AT SADPY K 3374087 | 184572 - - 184,572 3,558,659

TR Td Rg—IGTd
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gferfa-+aame
LKl 91,602,738 | 105,958,619 | 91,717,861 .| 14,240,758 | 105,983,742

10. fa<i 99 2024—25 & SR, FHI—HMT FATK &7 & HROT FUY 11,88,652/— & HYAIQ 7 Y T
o forg fAT TV 3R -y W § oY UeT & ®Y § TNV T TAT TRBR I 99 U 77 |

11. 99 & SR ¥V 6,798 /— Hod B JIbIerd JIIhi bl dec WId H STdl faam 1|

12. IR AT AfTHR JATART 7 AT IfTHR Haq” FHG Haq & 407 TR SIY 33—66 PRIS W
Py €| oA U weY) A #Ared | Ao dfdd 8F @ BRYT 39 - Bl WIRd Yo s &

wU H ST T R
42

File No. F-11/1/2025-Acctts-Part(1) (Computer No. 9674)

52

Generated from eOffice by MOHIT GUPTA, PROGR(MG), PROGRAMMER, National Human Rights Commission (NHRC) on 01/01/2026 02:46 pm



93369/2025/ACCTS

13. HONRY TG SYBRON § BYU 1,24,690 / —, HICX dT89 H BUT 8,27,200 / —, BHTR Vd fhaReR § BUU

378,018 /— 3R ®WER # TUY 1,00,000 &I g &I T3 | sl fa<ia auf & IR 6,21,608 /— 3R

o & 2R ol |

14. TR 3R UGN H 62,960 / — FUI & Jhg W 13,458 /— S0 &I U5, fUwel aui | Hafda,

¥ & SR Yd 3Mafy A&l & ®U H AMT AT 3R ISTAR eI &of [T 7 |

15. faxia a9 2021—22 & forv Alex a89 & AP TR A 5. 20,573 /— B B H ofAT fbar 11

AT Y4 A B g @ [aog AT fbar T |
16. Jd A BT I3l BT fJarr /41 gR 2

faavor IR (U #)

g ¥ fa=aRa ==

Ha ARHR GRS T A 9,505,572

yf¥teror 2 3l 1,490,925
10,996,497

Mﬁ}ﬂ_

(9T D)

afss ST SRt

File No. F-11/1/2025-Acctts-Part(1) (Computer No. 9674)

53

o

(IfETTE BreRgee)

Haa afad

Generated from eOffice by MOHIT GUPTA, PROGR(MG), PROGRAMMER, National Human Rights Commission (NHRC) on 01/01/2026 02:46 pm

43



93369/2025/ACCTS

TSI A9 SR AT (TAgER) & @i wR gHiftad ad 31 91d 2025
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g

1. A MR AT ISR IMANT (TITERR) & faxi faaron &1 erar—uieror fosar 8, s
31 /14 2025 & I fa<ig Rerfa &1 fexor iR w9t av @ forw omg ud =g orar enfia
g, 1 faxir faavon & forg <ies, s AFa SR AReTor 1fSfgH, 1993 B &R 34(2)
& A1 ufed Fa® Td H8Teldr Wield (Hae, IRpAT Ud T & 91d) TS, 1971 &1
gRT 19(2) & 3faid Agayel oigid= Nt &1 AR Wfie 2|

2. 9 orEToRIe R # YRd & fRiEd Ud A-Terdl Wied (Huell) & ddel aifid<or, FardH
AGIH GBI B AHUT, AWIh HAFDI, THCIbRl Aas! e & Fee H i@ih IUAR
R fewfdry wnfie €| &g, fFrami ok fafmi @ifar ik fFrafiadn) sk gerar derm uee=
UE JAME & ITUTAT & e H I e R a@roien fewforn, afe g &, a1 Feor
R / Al &1 orarodien Ruiel & Arad ¥ sfelT ¥ RUiE @ SRl © |

3. AR I ¥, TART RUIE & SIf¥Ad @ MMER WR S9RT H afifd dHel & Y9l $l BISaR,
TATHRIRAT @ A feu Ty foxig faavor, oiaies Mifdl 8k 891 WR Ared iR 3rerT 3iffse
Rurc # IfeatRaa 3 AMAl & AT Ug TSI {6 31 A9, 2025 ddb WA FaH™d @f faxi
Rerfer 3R SH® o=l uge iR Wl & Yo A Uy & AR T ay & oIy I9a
THS FaTg BT \al AR fsger gfeadior <4 7 |

IMHT BT ATR

33.66 B[S TUY DI A AURMT, ST 2013 H IWINT H T3 T3 off, B R -—WIRT Yol &
wU H e T, e aReTHERY eI H o8l 88 SR WURT aEiieRoT &I Tefd fdavor
& T (&1.1); AT WURwT, FvT, M, AT H 1999—2000 & d1§ B 7@l | HRT 15.01
IRIS BUY DI JFAINSIT ARA AR WA 7, ST A= FreAl &I <1 T8 ol 3R 1 ddb
e T8 g (@1.2); AFAEeRI W U™ & oIy 1.33 IRIs T 3R R & foy
0.22 BRI BT HI TAQIRAT Bl WL IAT & gold AHRAD IRAT & ®g H HET TAT
(d16); a9 & folT g & WY H A DI TS A AR BT ITeAd R0 (d1.3): HHarRAT bl
JAIgRT arl & g <Idr &1 uraen 9 &A1 (d1.4)

THAC U SETuRie (WIUS) & dwmuien el / /el / Aqered / feenfd e /
ArteeH—fewfirl /sl /aRu=l anfe & IR & & | 8% HeIRAl &1 fJaver gqr)
R & "fa<i fdaroll &1 d@rodien gq oammkies o ReeIRalr IgwnT # faar i 2|
g9 fa<iiy fdaroll &) g9 oiaRlen ¥ Hefed Afde srawaadei & JgaR Wk e
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@ forg Smaeass & S 3 gy a1 Je & HRO Aeayol Taamed 3 5D ¢ |

fo<ha faazon & d@mufar & fau d@r wWae o SRyl

TR SeYT U8 GARTd o= & forg S smearad ura v ® 5 facii faavor wwr wu 9 fady of
Aifde Ffe, IR 98 dERE & RN B AT 9, 9 T 2, 3R e vd AgTerar wied (Higon)
& E—uRiernr fafgHr / weet /i3t / feen—fden / Anfeeia—fewfrai /e /aRu=i anfe &
AR TARI I Af2d Uh @—edd &l RUiE SR &A1 7 |”
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wEIe e d@Erder (@=ha aw) 93 faodl
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a8 2024—25 @ Ty U A9 SR AT (TITHINRHA))

$ @rdl R ygsd dEmmier Ruid

T

ST AFS (TUA) 10 @ AR, fHAT aRAURT IR I BT dhadt 79 b ArecgaMeyl & 3icid
qifigd fhar ST =1fey o9 d& & a8 SUANT & folt udied w4 TR 9 81 WY, S9d
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FORM OF FINANCIAL STATEMENTS (NON-PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
FOR THE PERIOD ENDED 31.03.2025

SCHEDULE 24 : SIGNIFICANT ACCOUNTING POLICIES AND NOTES TO THE ACCOUNTS
A. SIGNIFICANT ACCOUNTING POLICIES

1. ACCOUNTING CONVENTION

The Financial Statements are prepared on the basis of historical cost convention on accrual method of accounting.
2. INVENTORY VALUATION

Stores and spares (including machinery spares ) are valued at cost.
3. FIXED ASSETS

Fixed Assets are stated at cost of acquisition and inward freight, duties and taxes and incidental and direct
expenses incurred on acquisitions less accumulated depreciation & sale consideration under W.D.V. method of
Income tax Act. 1961.

4. DEPRECIATION
The depreciation have been charged using diminishing value method as per the income tax act,1961.
5. GOVERNMENT GRANTS/SUBSIDIES

a.) Government grants capitalized during the year has been reduced from the grants in income & expenditure
statement.

6. RETIREMENT BENEFIT

All retirement benefits are borne by the Govt. of India accordingly no provision has been made.

e —— # -
(Ashutosh Singh) (Saidingpuii Chhakchhuak)
Senior Accounts Officer Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 31.3.2025

SCHEDULE 25 : NOTES ON ACCOUNTS FORMING PART OF THE ACCOUNTS

1. FIXED ASSETS
During the year the following additions made in Fixed Assets : -

Sl

No.

Particulars Additions up Additions After Total
to 180 Days. 180 Days.

1

Machinery & Equipments 124,190 - 124,190

Computer & Related Items 382,422 239,186 621,608

Motor Vehicles - 827,200 827,200

Furniture & Fixtures 219,398 158,620 378,018

2
3
4
5

Library Books 187,113 105,695 292,808

Total 913,123 1,330,701 2,243,824

88

CURRENT ASSETS, LOANS AND ADVANCES

i. In the opinion of the Management, the current assets, loans and advances have a value on
realization in the ordinary course of business, equal at least to the aggregate amount shown
in the Balance sheet.

ii. Loan & advances paid up to financial year ending 2024-2025 to various Govt. Department,
staff & Others of Rs.1800.52 Lakhs are adjustable against expenses and under settlement
by concern department.

TAXATION

In view of there being non taxable income under Income Tax Act 1961, no provision for Income tax
has been considered.

Corresponding figures for the previous year have been regrouped/rearranged, wherever necessary.
Schedule 1 to 23 are annexed to and form an integral part of the balance sheet as at 31.03.2025
and the Income and Expenditure Account for the year ended on that date.

Contingent Liabilities : Contingent Liabilities: NHRC has a future obligation to pay the sanctioned
amount for various research & training etc. programmes, subject to fulfillment of certain terms &
conditions. Therefore, it has been treated as contingent liability against which liability may arise to
pay in future. Following are the respective programmes:

1. Research on Human Rights 13,334,060
2. Training 2,167,175
3. Court Cases 15,560,708

Total 31,061,943

Adotors,, Sl
(Ashutosh Singh) (Saidingpuii Chhakchhuak)
Senior Accounts Officer Joint Secretary
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1. EFFECT OF ACCRUAL ACCOUNTING POLICY
During the Financial Year 2024-2025 the Annual Account prepared on Accrual Basis and the effects of accrual are as under:
SI. Expendi- Net Expe_nditure
No. Sub-head ture as per Increase Decrease Advance Increase / | during the
cash basis Decrease year
1. fna;fn”tfgrgha”person & 0797527 | 1,472,900 | 1,405,779 ; 67,121 | 9,864,648
2 E:t':gﬁ;fr?]fg'nﬂ‘;rs & 372,628,405 | 30,621,200 | 34,647,433 | (4,026233) | 368602172
3. | Wages - - - - - -
4. | Payment for Professional & 48,506,015 | 3915272 | 5,086,452 .| (121,180) | 47,384,835
Other Services
5. Foreign Travel 8,142,331 - 16,210 - (16,210) 8,126,121
6. Domestic Travel 7,616,929 715,801 244,637 - 471,164 8,088,093
7. Leave Travel concession 4,229,038 111,279 263,894 - (152,615) 4,076,423
8. | Tuition Fees 4,123,570 4,353,750 3,694,938 - 658,812 4,782,382
9. | Medical Expenses 11,887,420 68,801 500,341 - (431,540) 11,455,880
10, Eianvtﬁfft'ﬁ,? & Pension 15,024,276 - - - | 15,024,276
11. | Seminar/ Conference Charges 7,027,453 14,540 70,309 - (55,769) 6,971,684
12. | Telephone & Fax Expenses 1,400,669 178,844 122,778 - 56,066 1,456,735
13. | Newspaper/Periodicals 1,270,688 26,872 160,102 - (133,230) 1,137,458
14. | Advertisement 223,971 - - - - 223,971
15. | Publicity 1,208,692 113,028 230,649 - (117,621) 1,091,071
16. | Postage & Telegram 945,067 16,503 33,175 171,268 (16,672) 1,099,663
17. | Stationery 3,583,044 - 593,680 - (593,680) 2,989,364
18. | Printing 408,422 - 8,760 - (8,760) 399,662
19. | Publication 3,573,388 - 435,467 - (435,467) 3,137,921
20. | Office Expenses 63,104,177 3,082,065 3,289,085 - (207,020) 62,897,157
21, g;‘f‘i’;gf:;lr’];eugepromOtiO“ of 385,700 - - - | 385,700
22. | Water & electricity Charges 17,091,072 917,822 355,171 - 562,651 17,653,723
23. | Repair & Maintenance Building 6,645,724 48,861 - - 48,861 6,593,128
24. | Repair & Maintenance Vehicles 702,872 - 34,151 - (34,151) 668,721
25, ,F\‘ni‘;ﬂ{nirygiggﬂﬁﬁnt 3,374,087 184,572 . S| 1sas72| 3558650
26. zeﬁiiit[]f‘e Maintenance Furniture 122,573 - 101,457 -1 (101,457 122,573
27. Egﬁf;rljf‘er'\!ai”te”ance 151,976 | 186117 -1 (186,117)| 1,065,859
28. | Petrol & Lubricants 1,668,701 122,913 173,976 - (51,063) 1,617,638
29. | Hospitality Expenses 2,624,782 272,719 404,317 - (131,598) 2,493,184
30. | Audit fees 188,580 600,000 600,000 - - 188,580
31. | Legal Expenses U/S 18(2) 683,950 - 156,000 - (156,000) 527,950
32. | Research on Human Rights 10,024,124 - 832,000 7,028,423 (832,000) 2,163,701
33. | Training 17,223,967 4,000 646,195 676,250 (642,195) 15,905,522
34. | Other Contributions 13,039,083 - - - 13,039,083
Total 639,728,273 46,841,742 | 54,243,073 -| (7,401,331) | 624,793,537
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8. Details of Current Assets

Bank Balance 58,796,983 - - - - | 58,796,983
Cash - - - - - -
NHRC - Court Remit A/c. 948,193 - - 948,193
Franking Machine 166,224 - - - - 166,224
9. Current Libilities & Provisions
Amount refundable to Government 36,526,595 58,193,807 | 36,526,595 -| 21,667,212 | 58,193,807
Expenses Payable 54,243,073 46,841,742 54,243,073 -| (7,401,331) | 46,841,742
Bihar State Electricity Board Security +int 923,070 923,070 948,193 - (25,123) 948,193
Total 91,692,738 | 105,958,619 | 91,717,861 - | 14,240,758 | 105,983,742
10. During the Financial Year 2024-25 the unencashed cheques of Rs.11,88,652/- being time barred

were written back and shown as income side of Income & Expenditure A/c and remitted to Govt.

11. During the Year Library Books Value of Rs. 6,798/- Written off.

12. NHRC has Incurred Rs. 33.66 Crore on construction of Building named "Manav Adhikar Bhawan".
The expenditure is shown as Capital Work in Progress due to Pending of Clearance from Ministry of
Housing and Urban Development.

13. Addition made in Machinery & Equipments of Rs. 1,24,690/-, Motor Vehicle of Rs. 8,27,200/-,
Furniture & Fixtures of Rs. 3,78,018/- and Computers of Rs. 6,21,608/- During Previous Financial Years
and capitalised for during the year.

14. Depreciation of Rs. 13,458/- on addition of Rs. 62,960/- in Machinery & Equipments, Pertaining to
Previous years considered during the year as Prior Period Items and Depreciation Booked Accordingly.

15. Details of Prior Period Items are as under:

Particulars
Expenses Considered Earlier

(Amount Rs.)

Advance of Research on Human Rights 9,505,572
Advance of Research on Training 1,490,925
Total 10,996,497

——
(Ashutosh Singh)
Senior Accounts Officer

—_

(Saidingpuii Chhakchhuak)
Joint Secretary
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Chpinion of the Compiroller & Auditor General of India on the Accounts of National
Human Kights Commission (NHRC) for the year ended 31 March 2025

Qualificd Opinion

We have sudited the financial statements of Natnonal Human Rights Commission (NHRC),
which comprise the statement of financial position as at 31® March 2025 and the Income &
Expenditure Account for the year then ended, and notes to the financial statements, including a
summary of significant accounting policies under Section 19(2) of the Comptroller & Auditor
Ceneral's (Dunies, Powers & Conditions of Service) Act, 1971 read with section 34(2) of the
Protection of FHuman Hights Aot 19971,

This Audit Report contains the comments ol the Comptroller & Auditor General of India (CAG)
on the accounting treatment only with regard 1o classification, conformity with the best
accounting prictices. accounting standards. disclosure norms. clc. Auwdit observations on
financial transactions regarding compliance with the Law, Rules and Regulations (Propriety &
Regulaniy ) and efliciency cum performance aspects, eic.. if any, are reported through inspection
peprrts CALE s sl repants sepanately.

In owr epimen. excepl for the ellects of the matter described in the Bosis for Cualified Opinion
sechion of our reporl, the accompanying lnancial statements of NHEC, read wgether with the
accountng policies and Notes thereon and other matters mentioned in the Separate Audit Report,
which follows, give a troe and fair view of the financial position of the autonomous body as at
March 317, 2025, and (of) its financial performance and its cash Nows for the year then ended in
accordance with uniform format of accounts,

Basis fur Opinien

Fixed Assets of 333,66 crore which were pul to use since 2013 were depicted as Capital Work-
in-Propress resulting in delayed depreciation and misstatement of assets classification (B.1).
Current Assets, Loans, Advances, cic. includes unadjusied advances amounting to $15.01 crore
pertaining 10 the period 1999-2000 onwards, given to vanous organizations and not settled nll
diate (B.2): Laabilities of €1.33 crore for Rescarch on Human Rights and %0.22 crore for Training
were treated as contingent liabilitics instcad of clear hability (B.6); Wrong depiction of advances
paid as Expenditure for the year (B.3): Non-provisioning of liability for retirement benefits to the
emplovees (B.4)

Wi conducted our audit mn accordance with CAG's auditing
regulations/standards'manuals’guidelines puidance-notesforders/circulars el (ur
responsibilitics are further described in the Awditor 5 Responsibilities for the Audit of the
Financied Stetemenis section of our report. We are independent of the autonomous body in
aceordance with ethical requirements thal are relevant 1o our audit of the financial statements,
and we have lullilled our other ethical responsibilitics in accordance with these requirements. We
believe that the audit evidence we have obtsined is suflicicnt and appropriate 1o provide a basis
Tor our gualified opinion.

Emphasis of Malier

il

Responsibilities of Management for the financial statements

Ihe Governing DBody of NHRC is responsible for the preparation and fair presentation of the
lnancial ststements o sccordance with unilonm ol of accounts, and for intcrmal conral as
management determines 15 necessary lo enable the preparation of financial statements that are
free from material misstatement, whether due w [kawd or error.

Auditur’s Hesponsibilities for the Audit of the Financial Statements

Chur objectives are 1o oblain reasonable assurance showt whether the financial statements as a
whole are Iree from material misstaiement. whether Jue 1o fraud or error, and o issue an
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anditor’s report that includes owr opmion in accordance with CAGS  auditiog
regulations/standards'manuals/guidelines/puidance-notes/orders/circulars cic.

For and on behall af the CALG of India

"
Place: New Delhi Director General of Audit (Central Fxpenditure)
Date: Lj 092025 New Dethi
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separate Audit Report on the Accounts of National Human Rights Commission (NHRCO)
for the vear 2024-25
A General "
Al As per Accounting Standard (AS) 10, expenditure on an asset should be classificd under
CWIP only until it 18 subsiantially reasdy for ese, after which it must be capitalized and
depreciation should commence. It was observed that Fixed Assets Schedule contains 2 33.66
crores of Capital Work-in-Progress related 1o Manav Adhikar Building, which was already
operational since 2013, which 15 not in compliance with AS 10. This prolonged inaction has
resulted in delayed depreciation and misstatement of assets classification. This issue had also
been reported in carlier year reports as well but remedial action is yet to be taken by NHRC.
A2 Current Assets, Loans, Advances, eic. (Sch-11), in¢ludes unadjusted advances amounting
to 1501 erore pertaining to the period 1999-2000 onwards given o various organizations like
CPWI, NIC, NICSL DAVE, Mimstry of External Allairs, other Government Departments, eic
and sill pending for seufiement. These long pending advances need to be reviewed for
recoverability, and appropnate provisions made for the doubtful amounts. This was also pointed
out in previous year reports but no remedial action has been taken by NHRC.
A3 It has been observed that refunds amounting to 129.48 lakh received from NICSI, relating
o unutilized advances for services, are recorded under “Other Income”™ in the linancial
staiements. while the entire advance is booked as an expense, This treatment leads to an
overstatement of both income and expenses. NHRC has been depicting advances paid during the
vear as Expenditure [or the year instcad of Current Assets in its annual accounts. Similarly,
relunds recerved against advances paid have been shown as Income for the year. This has been
pomted oul in previous vear also but no remedial action has been taken by NHRC.
Ad  As per Accounting Policy 6 of Schedule of Significant Accounting Policies ~ 24, all
retirement benefits are borne by Government of India accordingly no provision has been made
lor retirement benefits. The gecounting policy is in contravention of the Uniform Format of
Accounts issucd by Ministry ol Finance which require that provision of retirements should be
made on actuarial valuation basis. This was also pointed outl in previous year reports but
remedial action is yet o be taken by NHRC,
A5 NHRC is accounting the interest on advances viz. House Building Advances, Computer
Advance Scooter Advance., ete. on cash basis instead of accrual basis, which is in contravention
to the provisions of Uniform Format of Accounts. This was also pointed out in previous year
reports but remedial action is yet 10 be taken by NHRC,
A6 During the audit of the financial statements for the year ended 2024-25, amounts totaling
$1.33 crore for Research on Human Righis and 0.22 crore for Training were disclosed as
comingem liabilitics. However, these amounts represent definite obligations with clearly
identifiable payees and reliably measurabie amounts, indicating present liabilities rather than
contingent ones. This is the overstatement of Contingent Liabilities and understatement of
Liabilitics.
] Management Leller
Deficiencies which have not been included in this Separate Audit Report have been brought 1o
the notice of the Managemeni through a Management Letter issued  scparately  for
remedial/corrective action.
i Aszessment of Internal Contrals

i)  Adeguacy of Internal Control System:

s 39 paras of external audit for the period from 2009-10 to 2020-22 were outstanding as of

March 2025.
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. Registers of Advances i.e.. MotwreyeleScooter Advance, Computer advance, Motor Car
Advance, House Building Advance were not Tound closed at the end of the vear, In the
ahsence of which, the figures of advances depicied in the accounts could not be verified
during audit.

(i) Adequacy of Internal Audit Svstem:
Internal Audit was conducted by the Internal Audit Wing of Ministry of Home Affairs up
to 2021-22
(iiiy  System of Physical verification of fixed assets:
Physical venfication ol Fixed Assets was conducted upto March 2025
{iv) System of Physical verification of inventory:
¢  Physical venfication of Library Books was conducted up to August 2022,
. Physical venfication of stationery and consumables was conducted upto March 2025,
(v) Regularity in payment of statutory duoes;
As per annual accounts. no pavment over six months in respect of statutory dues was
outstanding as on 31032025,
1y Grants in aid
N (& in crore)
Grant-in-Aid received during the year { 68.25 |
Unspent balance of 2022-23 | 3.65 |
Total available funds i 71.90
Expenditure _ 66.08
| Unspent balance for the current year 582
For and on behalf of the CAG of India
Burpo—r
Mace: New Delhi Director General of Audit (Central Expenditure)
Date: 4 .09.2025 New Delhi
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UTILISATION CERTIFICATE
(for the financial year 1.4.2024 to 31.3.2025)

1. Title of the Project/Scheme
Name of the Organisation

Principal Investigator

> wLn

Ministry of Home Affairs letter no.
& date of sanctioning the Project

5. Amount brought forward from the
previous financial year quoting
MHA letter No. & date on which the
authority to carry forward the said
amount was given.

6. Amount received from Ministry of
Home Affairs, during the financial
year (please give No. & date of
sanctions showing the amount paid)

7. Total amount that was available
for expenditure (including
commitment) incurred during the
financial year (S.N0.5+6)

8. Actual expenditure (Excluding
commitments) incurred up to
31.03.2025

9. Unspent balance refunded if
any (Please give details of
cheque No. etc.)

10. Balance amount available at the
end of the financial year as per cash book

11. Amount allowed to be carried
forward to the next financial year
vide letter No. and date [S.No. 7(-) 8]

NATIONAL HUMAN RIGHTS COMMISSION
National Human Rights Commission

Protection of Human Rights Act. 1993
Dated 8 Jan' 1994

% 365.27 Lakh

No.15011/16/2024-HR-Il dtd 10.04.24- % 83333333
No.15011/16/2024-HR-Il dtd 01.05.24- % 41666667
No.15011/16/2024-HR-1Il dtd 19.06.24- ¥ 83330000
No.15011/16/2024-HR-I dtd 20.08.24- ¥ 255221500
No.15011/16/2024-HR-I dtd 22.01.25- ¥ 218921500
Total T 682473000

¥ 7190.00 Lakh

% 6608.06 Lakh

Nil

¥ 587.97 Lakh*

3 581.94 Lakh

Certified that the expenditure of ¥ 66,08,05,788/- (Rupees Sixty Six Crore Eight Lakh Five Thousand Seven Hundred Eighty
Eight only) mentioned against column 8 was actually incurred on the Project/Scheme for the purpose for which it was

sanctioned and balance amount of ¥ 5,81,93,807/- is available on 31.3.2025 to be carried forward to the next financial year.
*T Rs.581.94 Lakh plus 6.03 Lakh (outstanding liabilitites like Earnest money etc.)

Ao,

(Ashutosh Singh)
Senior Accounts Officer

File No. F-11/1/2025-Acctts-Part(1) (Computer No. 9674)
Generated from eOffice by MOHIT GUPTA, PROGR(MG), PROGRAMMER,

(Ms. Saidingpuii Chhakchhuak)

ACCEPTED AND COUNTERSIGNED
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-

Joint Secretary
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National Human Rights Commission (NHRC) on 01/01/2026 02:46 pm

el

(Bharat Lal)
Secretary General
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"NHRC is an embodiment of
India's concern for promotion
and protection of human rights"

7
o

Ha=q, gRa=:

IISE T A9 fSBIR ST

NATIONAL HUMAN RIGHTS COMMISSION

Manav Adhikar Bhawan, C-Blook, GPO Complex,
INA, New Dethi-110023
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